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ACTION TAKEN REPORT
IN THE MATTER OF Bt B o o
a A
Sachin Tyagi & Ors Versus ites
e e Original Application No. 756/2023

a0 s wRe oy, 7 Reeh i T alloo e 756 /202 e
Sy Ry v § R 10.12.2024 @ Feraw e qiRka fepdr 7 & )

The Applicant has pointed out that such illegal midstream sand mini.ng by using
heavy machines is still going on between Baghpat and Panipat. Hence, we constitute a fresh
Committee comprising of the representative of MoEF&CC, representative Member Secretary,
CPCB and RO, MoEF&CC Chandigarh and Lucknow. The RO, MoEF&CC, Lucknow will act as jche
Coordinating Agency. The Committee will visit the site in question specifically the sites
disclosed in the photographs enclosed along with objections of Applicant and the area where
the lease has been granted to the Respondent No. 5.

The Committee will ascertain the extent of illegal sand mining being done in that
area and the persons responsible for the same and extent of illegal sand mining, if any, done
by the Respondent No. 5 and wili submit the report before the Tribunal within 8 weeks.
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3.21 Findings of the Joint Committee regarding the extent of illegal sand mining, if any,

done by Respondent No. 5, M/s Royal Construction Co:
The Joint Committee adopted following approach to ascertain the extent of illegal
sand mining, if any, done by Respondent No. 5, M/s Royal Construction Co:

b. The joint committee tried to obtain free satellite images of the area for the period
corresponding to the dates mentioned in the photographs submitted by the
applicant by plotting the coordinates of the leased mining area on the Google Earth
platform and accessing open-source satellite images from Airbus (EU) for the year
2014 for the mining lease of M/s Royal Construction Co. The Joint Committee was
able to access a satellite image dated 18/06/2024 (Annexure-3 1), which depicts
illegal mining activities outside the leased mining area in the state of Uttar Pradesh.
The image also revealed multiple trucks and earth-moving machinery, along with
vehicles using the leased area of M/s Royal Construction Co. to access the illegally
mined area. However, no mining activities were observed within the leased mining
area of M/s Royal Construction Co.

b. However, to ascertain the individual or company responsible for illegal mining
outside the lease area as explained above, the Joint Committee asked the Mining
Officer, Baghpat, to provide data on the total quantity of sand mined on
18/06/2024 by M/s Royal Construction Co, the date for which the Committee
accessed sateflite imagery. According to the information provided by the Mining
Officer, Baghpat, 578 cubic meters of sand on 18/06/2024 (Annexure- J).

C. Since no mining activity was observed within the leased area of M/s Royal
Construction Co. in the satellite image, it indicates that the company may have
illegally mined the material from outside its designated lease area, as visible in the
image.

Further, the Joint Committee requested the Mining Officer, Baghpat, to provide
details of illegal mining cases reported to or by the Mining Department within a 2
km radius of M/s Royal Construction Co.'s mining lease area in the past, along with
information on the individuals responsible for the illegal mining reported, if any.
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ails provided by the Mining Officer, Baghpat M/s Royal Construction was

As per det

found involved in;
i Illegal extraction of 210 cubic meters of sand outside its lease area on 01/04/2024.

lllegal extraction of sand below the water level on 06/04/2024.
lllegal extraction of 1142.25 cubic meters of sand outside its lease area on 03

/06/2024.

In view of the above, the involv
mining cannot be ruled out. About the extent of ill
available with the Joint Committee for the period from 01/04/2024 to
18/06/2024, it indicates that M/s Royal Construction Co. has mined at least
1930.25 cubic meters of sand illegally. The extent of illegal mining by respondent
No. 5, M/s Royal Construction Co., beyond the above period may be assessed by
involving the Uttar Pradesh Remote Sensing Centre by accessing and interpreting

historical 3D satellite images.
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Annexure 3
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o “The Applicant has pointed out that such Iilegal midstream'sand mining by using hieavy machines
is still going on between Baghpat and Panipat. Hence, we constitute a fresh Committee comprising of
the representative of MoEF&CC, representative Member Secretary, CPCB and RO, MoEFaCcC
Chandigarh and Lucknow. The RO, MoEF&CC, Lucknow will act as the Coordinating Agency. The
. Committee will visit the site In question specifically the sites disclosed in the photographs enclosed
along with objections of Applicant and the area where the lease has been granted to the Respondent

No.5.”
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@) The Joint Committee was able to access a satelite image dated 18/06/2024 (Annexure-3 1),
which depicts illegal mining activities outside the leased mining area in the state of Uttar Pradesh. The
image also revealed multiple trucks and earth-moving machinery, along with vehicles using the leased
area of M/s Reya! Censtruction Co. to access the illegally mined area, However, no mining activities were
observed within the leased mining area of M/s Royal Construction Co. :

f M/s Royal Construction Co.in

{© Since no mining activity was observed within the leased area 0
satellite image, it indica‘es that the company may have illegally mined the material from outside its

the
cesignated lease area, as visible in the image.
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